O A No. 434 of 2011

Reshaba Kumurea. ... Applican
hFad

Ve
Union of India & Ors. Resgpondents

Order dated: 08.07.2011

CORAM:

Hon'ble Shri C R Mohapatra, Member { Admp.j
Heard Mr. B P Mohanty, Ld. Counsel for the
applicant and Mt D K Behera Ld. Additional Standimg

..... 4

Counsel appeanng for the Respondents, on whom » copy of

this O A has atready been served,

2. Phe case m nutsheil is thal the applicani, afier
the death of his father Cmabandbu Kumums, who was
workmg as GDS BPM of Konolai B ( b, oapproached the
authories  vide  Annexure-A/4  duied | 3082009 for
considering his case for compassionate appomiment, which
has been rejecied vide Annexure-A/6 dated 24062010, in
the present (3.A. the applicant has prayed for the followmng
rehiet’
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R direcs ihe

Respondents o reconsider the case
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dated 05052003 wssued by he
PoPAT,

And tius Hon'ble Tobunal furthes
be pleased to quash the order of
rejechion dated 24 06201 umder
Annexure-A/6 "

£ 43

Since as per the DaPT OM. dated 05052003,
the case for compassionate appointment has {o be considered
thrice i three conscoubive recrmiment years, as agreed 1o by
the Ld. Counsel for the partics, without gomg mio the menis
of the case, | direct the Respondents (o consider the case of
the applicant for compassionate appomtment for two more

occastions  lakmg  mio account the DoPl (3M dated
(5052003 under mbimation to the apphcant,

4 With the ahove observation and direction, the
(3 A stands disposed of,

3 Send copy of this order, along with copy of the

AL 1o the Respondents and free copaes of this order be

given tothe Lo, Counsel for the paries.




